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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE): (a) and (b) One
Joint Manager (Port-Operation), one Senior
Deputy Manager. One Assistant Manager, one
Assistant Grade II, two Assistants Grade I and
one Inspector have been placed under
suspension on charges of corruption in the
offices of the Food Corporation of India
located in Calcutta, from 31-8-1973 till date.

(c) The charges which led to suspension are
irregularities in appointment of Typists and
Assistant Grade HI, defalcation of F.C.I,
money and misappropriation of F.C.1, stores.

Implementation of Sen Committee Rccom-
mendations

1554. SHRI DWIJENDRALAL  SEN
GUPTA: WiH tfie Minister of EDUCA
TION, SOCIAL WELFARE AND CUL
TURE be plea--¢;l to state:

er the Sen Committee recom-
mendations regarding the revision of nay
scales for the University and College teachers
has been accepted by the U.G.C.;
and

(b) if so, by when the decision is likely to
be implemented?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) and (b) The
recommendations of the University <;r:tnts
Commission on the report of the Sen
Committee in regard to scales of pay of tbe
teachers in universities and colleges are
under examination.

Report of the Calcutta University Develop-
ment Committee

1555. SHRI DWIJENDRALAL SEN
GUPTA: Will the Minister of EDUCA
TION, SOCIAL WELFARE AND CUL
TURE be pleased to state:

(a) whether Government have received the
report of the Calcutta  University-
Development Committee;

(b) if so, when it is likely to be published;
and
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n" when the recommendations are
likely toIbe implemented?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) to (cl The
Committee for development and re-
organisation of the University of Calcutta
appointed by the University Grants Com-
mission has not yet submitted its report.

Grunt ijiven by the Department of Social
Welfare

1556. SHRI VENIGALLA SATYA-
NARAYANA: Will the Minister of
EDUCATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

fa) the grant given by the Department of
Social Welfare to the various States during
the year 1971-72: and

(b) the names of the institutions to whom
tbe grant was given?

THE DEPUTY MINISTER IN THE.
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) The information is
given in the enclosed Statement. The figures
shown are not inclusive of grants for welfare
of Scheduled Castes/Scheduled Tribes.

(b) This amount was given to the States and
not institutions.
Statement

Grams given by the Department of Socio!
Welfare of various States during the year

1971-7?
Name of the Swete Fotal
R

1. Andhen Pracdesh 66.17.000
2. Asspm 53,62,000
3 Bihar . AR.23.000
Gujarat ,59.000
Kerals 40,81 .0

6. Madhva Pradesh 84,94,000
7. Maharashtra 70,231,224
Kurpatake 16,64,434

9. Punjnb

10. Harvana

6,580,322

17.77,000
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Name of the State Tota)

(in Rs.

1. Uttar Pradesh 44.86.000
12 West Bengel 78,43,137
13, Tamil Naduo 99 98,000
14.  Himachal Pracesh - 594,000
15, Nagaland 7.24.000
16, Rajasthan 82,02,000
17. Jammu and Kashmir 1,99,000
18, Orissa - 78,41,000
Totan Y.13,68,117
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Financial assistance to M.P. for State
Food Corporation

1557. SHRI P S. PATIL: Will the Minister
of AGRICULTURE be pleased to state:

fa) whether Madhya Pradesh Government
have decided to take over wheat,
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pulses and rice tiadc and set up a State Food
Trading Corporation with a view to start
inter-State trade of these foodgrains and have
sought financial assistance from the Central
Government for this purpose;

(b) whether the Central Government have
sent guide-lines to the State Government for
the take over of rice trade: and

(c) what is the policy of the Central
Government in regard to advancing financial
assistance to the State Government'.']
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F[THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE): (a) The Madhya



